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Dr. P.S. Gupta, Scnior Consuliant,
Department of Medicine,
Sir Ganga Ram Hospital, New Declhi

. Dr. A.D. Schgal, Sr. Consultant, Department of Neurosuegery, Sir

Ganga Ram Hospital; New Dclhi.

. Dr. (Smt) Balwant Kaur Maimi, 430, Kailash Tower 1I,

East of Kailash, New Delhi—110 065.
Shri Indu Vira 54, Anand Lok, New Declhi.

3. Batra Hospital and Medical Research Centre, New Delhi
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Dr. (Smt) Shanta Nagarajan, Medical Dircctor, Batra Hospital and
Medical Rescarch = Centre, Tughlakabad  Institutional Arca,
Mchrauli—Badarpur Road, New Delhi—110 062.

. Dr. R.K. Maini,

Hcad of the Department of Mcdicine, Batra Hospital and Medical
Rescarch Centre, Tughlakabad Institutional Arca, Mchrauli—Badar-
pur Road. New Dclhi—110 062

Dr. Rajcsh Garg,
Chictf Nephrologist, Batra Hospital and Medical Research Centre,
Tughlakabad Institutional Arcas, Mchruali—Badarpur Road, New
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Member,

Member.

Mcember.

Member.

Chairperson.

Member.

Member.

Delbi—110 062.
4. Mrs. Trishala Jain,

J-2, Grecen Park, New Delhi—110 016

5. Shri Shahank Raizada.
122, Sunder Nagar, New Dclhi-—3

Terms and conditions

(1) The authorisation Committec shall be

against it.

Mcmber.

Membcr

attached only to the hospital indicated

(2) The Chairman shall not be cngaged as a Specialist in the removal and transplanta-

tion of human organs.

(3) At lcast two members including onc non-official member shall from the quorum.

Irregularities in Lodhi Road Avyurvedic
Dispeunsary

381. SHRI RAINI RANJAN SAHU:
Wwill the Minister of HEALTH AND
FAMILY WELFARE bc plcased 10
state:

(a) whether it is a fact that most of lh.c
medicincs in the Lodhi Road Avyurvedic
dispcnsry are not available and_(_ZGHS
beneficiaries are required to wvisit the
dispensary time and again and the at-
titude of the dispensary staff towards the
beneficiarics is also not proper;

(b) if so, what stcps have bcen taken
to improve the situation there;

{c) whcther it takes 10 days or more
for thc bencficaries to get the indented
medicincs from the dispensary; and

(d) if not what is the proccdure of
indenting or medicines in the dispensary
and within what period these medicines
arc made available to the beneficiaries?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF WATER RESOURCES (SHRI A.R.
ANTULAY) (a) and (b) No, Sir. Gener-
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ally the listed medicines are available in
the Ayurvedic dispensaries/units. Howev-
er, if any mcdicine is not available in the
dispcnsary the same is made available
through the local chemist by the In-
charge of the dispensaries/Units. The
necd for courtsey has been empleasized
to the dispensary staff.

(¢} and (d) The dispensaries/hospitals/
units submit regular monthly indent of
medicines as per requirement to the Mid-
ical Storc Depot which supplies the
medicinc within four-five days. For this
purposc a schcduled programme for sub-
mission of regular indents is circulated to
all the dispensarics/hospitals/units well in
advance.
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iR (TheRl) Wra weh B R A
¥ F w & g s @, afA
Wi 17 safas sgEuEd 8 s
@ R

5. oy i sl ¥ g i
IR W 24% & FEEA wrlied A
A sl 4 nd R

6. og aw IR o IR #
freife gt W s 8 oefEe o
fiafre & oy stde, 1993 A W
$

7. @y lifw TEd F orfm awr e
i ¥ fay e Tl W WS

IUR-JEE FE 9Shd B WA WA
T R Y M I Uk @2 A
% W Tw R ¥ fae em @am

(W) &R 30 39 oy # #1§ gafam
@ fem T )1

Repeated incidents of food Poisoning

383. SHRI GHUFRAN AZAM: Will
the Minister of HEALTH AND FAMI-
LY WELFARE be pleased to state:



